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ERRATA

In the English translation of the Mumbai Municipal Corporation,
Maharashtra Muncipal Corporations and Maharashtra Muncipal Councils,
Nagar Panchayats and Industrial Townships (Second Amendment) Act, 2021
(Mah. XIII of 2022), published in the Maharashtra Government Gazette,
Extraordinary No. 11, Extraordinary Part VIII, dated the 25th January 2022,
at Pages 1-3,—

(z) On page 1, in line 2, for “Corporations Act” read

“ Corporations ” ;

(i) on page 3, in line 2, for “ Mumbai ” read “ Maharashtra ”.

()

YT AB—IR—2

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR,
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD,
MUMBALI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS,
21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004. EDITOR : DIRECTOR, RUPENDRA DINESH MORE.



